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HALF-AN-HOUR DISCUSSION RE.
RECIPROCAL EXCHANGE OF FILMS
BETWEEN INDIA, USSR AND USA

SHR1 INDRAJIT GUPTA (Alipore) :
Mr. Chairman, the way this half hour
discussion has been inscribed on the order
paper may give the imprcssion that I wish
to limit the discussion to the gquestion of
reciprocal export and impor. of flms
between India and the Soviet Union That
is mol my purpose,

I am generally concerned with the
present policy of the Gowvernment of India
regarding the export of Indian films and the
import of foreign films for commercial
showing. Everybody knows that theic has
been a long standing agreement between the
Government of India aud the Motion
Pictures Export Associauon of America,
That agrerment has ended on 30th of June.

Now my main point in raising this
discussion is to hear from the Minister
whether they propos: to renew this agree-
ment or terminate it, Because we find that
under the old agreement a virtual monopoly
has been given to the American films to be
exhibited for commercial purposes in this
country. We are only dealing with foreign
films, not with Indian films.

Of course Lhis raises a broader question
which this particular Ministry may not be
in a position to answer, that is to say,
whether the Government of India have got
any 1ight to compel a citizen of this couatry
who wants to sec foreign films to see only
American films, [ am sure there is no such
deliberate molive ; they may not even
realise what their policy has amounted to.
But in fact the result of that policy has been
the people in this country who want to see
foreign films have no choice ; they can see
virtually nothing but American films.
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I raise this point because it really
amouats to a sort of brain washing—inject~
ing American culture into the minds of
cinema goers in this country, I think this is
a matter which deserves the most serious
consideration of the Government because
we know that the newest American films or
quality American films are not the ones
which are shown in this country, Because
the American Motion Picture Export Associ-
ation is controlling the market here, it is
able to compel us to exhibit absolutely
second and third rate American filins. We
have to go and see them because there is
nothing else being shown, This is not only
my contention ; It is the experience of
people in mainy countries,

In these American films thers is glorifi-
cetion of violence. The hero in these films
is usually a man who wiih a sub machine
gun goes shooting people right and left and
gots away with all soris of crimes The hero
in these films is one who raids a bank and
manages to get away with largs amounts of
money, He never meets with any punish-
ment or justice in thess films These films
are built on violence, sadism, rape etc. All
these things are glorified in these films,

Thercfore, if we shed toars about certain
unhealthy and anti-social tendencies, violent
tendencies which have crept into the mind of
a large number of youth in our country,
we must realise that a big contribution to
that has been made by this kind of
American films. These arc the serious
social and moral effects which the American
films have.

This has also contributed to keeping the
quality of the Indian films at a low level
because the film producers are cozcerned
with box-office earnings. They try to com-
pete with American films and make a cheap
kind of imitation of American films Of
course there are some very good Indian
films. But how many are there ?  Sir, you
must know because you must be secing
some films. With an eye on the box-office,
a large number of Indian films are—I am
sorry to s y, it is painful—nothing but a
kiad of an attempt at cheap imitation of the
American films and other films, If this con-~
tinues the general level and quality of Indian
films can peves improve, ’
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Thirdly, there are good quality films
made in other leading film preducing count-
riesof the world, They are in no way
inferior to the quality of the American films.
They may not be making films on such a
big scale as America. But everyboby knows
that France, Italy, Sweden and Canada and
some other countries make excellent films.
And why should the cinema-goers in our
country be deprived in particular to see
those films and why should they be compel-
led 10 sce only the American films 7 This
is & strange kind of invisible curtain, an
Iron curtain—I do not know-—which the
Government of [ndia has set up, The result
is that our youth in this country particularly
is being brainwashed in a very undesirable
way, and many of these tendencies which
have grown up in this country are due to
the American films, American magazines
and American journals and all these things.

1 wish to say that in the old agreemeat,
about 200 Amercian films were allowed to
be imparted every year, and we have no
choice about them We are not in a position
to send our people there, to see those films
and decide or choose which ure the films we
want them to send ; there is nothing like
that in agreement, They send us whatever
they like ; 200 films per year, The money
that we pay for those films or what they
earn here is kept in a blocked fund, and
out of that blocked fund they are enab'ed
to withdraw Rs, 25 lakhs every year, But
even the publicity material for their films is
not prepared in this country.,  They do not
give them out here for printing, etc All
that work is also done outside,

Under the agreement, there is a clear
clause which says that the Molion Picture
Exporters Association of America will help
and encourge the export of Indian films also
to their country on & reciprocal basic, But
the Misister can tell us—despite this being
written in the agreement they have not
done anything of the kind. They have not
done anything of the kind, and, as far as I
know, not a single film, not a single Indian
film, has been exported to the United
States for commercial exhibition,

The other day, in reply to the gquestion
as usual, —[ am sorry to say—my friend
Mr. Mishra tried to avoid it by saying that
a lot of our films have been exported to
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America, But he knows wvery well that
thoge films were imported by private
agencies in America and even our Indian
citizens who live in America have purchased
those films for their own private showing in
clubs and so on, No film is taken by them
on a commercial basis, But we have to
submit to 200 American films a jear. Not
only that, There is a system by which
these powerful American film companies
practically own or control all the leading
big cinema-houses in this couniry—it is
probably not known to all Members—which
show foreign films, The other day, the
Minister said in reply to a question that in
the whole country where there are only
96 cinema-houses which show foreign films.
So, what ? | am concerned with these 96,
The overwhelming majority of these
96 houses are either controlled or managed
by these big American film companies,
How do they do it, Sir? They buy up
the playing time by depositing Rs 25 lakhs
or Rs 30 lakhs and signing long-term
leases for 20 years (o 25 years, The whole
cinema-housc is absolutely morigaged to
them, They are not allowed to show any-
thing else except those American fi'ms.
This is how it is going on. 1 think it 1s a
shameful sort of agreement, if you ask me.

They have given no reciprocal help to
us., The rcason is very simple, because in
the Middle East countries, in the African
couniries, in the South East Asian countries,
these American film distribuiors are begin-
ning to feel that our films, films made in
India are their real mvals, competitors.
They do not want cur fiins to go out ;
though they sign an agreement with us, they
do everything possible to see that our films
are not exported,

MR, CHAIRMAN : Only two minutes
more.

SHRI INDRAJIT GUPTA : This Indian
Motion Picture Export Corporation, which
has been set up as a subsidiary to the STC,
depsite all these difficulties, is trying to do
some work. We read in the papers the
other day that they have signed an agree-
ment with Algeria. Algeria has agreed to
buy 16 of our films, and they say in the
coming years they are prepared to buy much
more, | see a statement by Mr. Sree-
nivasan, the Vice-President of the Film
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Federation of India, who says that countries
ke France, Italy, USSR, Yugoslavia,
Puland, Finland, are all interested ia
imporung Indian films against a very
nominal import of their films by India.
Fiance s willing 10 take five of our films
if we take one of their films. But even if
we take one of their films, we cannot show
it anywhere, There is no top, prestigeous
cinema-house where we can show that film
because already 1t 18 in the grip of the
Americans,

There is another point which I would
like to make befure 1 sit down, lest I should
forget it. On the Board of Ihirectors of this
Indian Motion Picture Export Corporation,
strangely enough, there is no representative
from West Bengal, 1 do not want 10 sound
provincral,

I am told, the Algerians were interested
m film producers hke Satyajit Ray and
Mrinal Sen, who produce quality films. But
not a single one of them 1s there on the
Board of Dir.ctors. There are also private
oiganisations and vanous clubs in  the
counry which want to import flims for show-
ing to their members, but they have been
told by the STC that .no licence will be
given to them. I have a correspondence here
with an organis .tion called Noronha Private
Limited m Bombay. It appears that Mr,
Gujral, when he was Mimister of Information
and Broadcasiing, hed some talk in Paris
with a leading French film producer., That
gentleman bas wnitten here, saying ;

* Mr. Guyral told me that import licences
were availab’e for non American pic'ures
to an amount of Rs, 30 laks even for
privaie imports,”

Yet, Noronha Private Limited which signed
an agreement with a Brinsh film company
for the import of films are complaining that
endless correspondence is going on and the
Export and Import Controller has written
to them saying, ‘‘You cannot be given any
licence,*”

Finally, I would say that this policy
should be completely changed. We cannot
export fims unless we are prepared to import
and show here on = reciprocal basis films
of those countries, which we cannot do
under the old agreement., I demand that
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this agreement be scrapped, in the sense
that 1t has alread; <xpired on 30th June and
it should not be remewed  We should adopt
an open policy not a closed door and
restrictive policy We should see that the
playing ume mn b ¢ c nema houses 1s allotted
ona fair basis MNibody wants to ban
American films Lel hem also come, but
there should be ua {wr allotment of the
playing time —80 man, weeks 1n a year will
be given for Am.rican films, so many for
films from other countries and so on

Everybody should get a8 chance We pride
ourselves on being a democracy But In
practice (he agreement 1s working as though
we are a servile stoogt of the Americans

The morals of our youth are being corrupted
by this  The quality of Indian films 1s also
deteriorating because of this

1 would lihe the mimister to reply to all
these poinis and assure the House that a
new policy atout import and exports of films
will be adopted

SHRI N K SANGHI (Jalore) Sir, the
reasons for my parucipating in this discus-
gion 1s that 1 have been a regular fan of
good Indian as well as foreign pictuies

I would like to conpratulate the minisier
for doing & wonderful yob by hmiung the
remitiance of Indian money to America
upto Rs 25 lakhs S0 much has been said
about the Indian Motion Piciure Export
Corporation 1 want to know 1f he has
any information of any good Indian pictures
having been dubbed 1in Enghsh language, so
that they could be exported to America and
and whether any action has been taken by
the IMPEC in this regard

1 also want to know the policy 1n
sppomniing the Board of Directors of this
Corporation particularly when we know that
even the Film Federation, which 1s the
chief body represenung the Eastern India
motion piciures, has not got represeniation
on the Board I think people who matter
film industiy should be taken on the Board,
so that vagarus can be ehminated.

I would like 1o say that Indian pictures
have not de criora ed due to the impact of
American pictures Tte hon Member has

pictures like Anokhi Raat, Sara Akash,
Anand, etc produced in this country this
year

1 want to know what is the future policy
about geiting American films into this
country and whether the Mimister wil]
persuade the American producers to see that
they produce pictures in India, so that their
blocked money could be used here
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THE MINISTER OF FOREIGN TRADE
(SHRI L. N MISHRA): Mr.
Sir, I am indeed very grateful to Shri Indra-
jit Gupta for raising this discussion. Before
1 go inlo the subject I would like to tell him
that the Board of Direciors of the IMPEC
is being reconstituied., Perhaps it has been
reconstituted and one of them may be Shri
Salyajit Ray, The other point that he raised
was the termination of our contract or agree-
ment with the Molion Pictures Association
of America. 1 might inform him that this
agreement has alrcady expired on the 30th
June and we have no intention of renewing
it, We do not wan! 10 renew it unless the

terms and conditions are such as we approve
of,

At the outset I would like to state that
we have also a proposal to canalise both the
export and import of films., So far as the
export part is concerned, part of it is done
by IMPEC. So far as the import is conce-
rned, 90 per cent of it is in private hands
and hardly 10 per cent is done by STC/
1IMPEC,

We want to take over the import of
films glso. 1 think, the STC will bein a
position to do it. We had done the export
carlier through IMPEC but some of our own
people went to the Bombay High Court and
it was scrapped on the ground that some of
the shares of IMPEC belonged to private
people. Legal objection was taken to that
and that is why it could not be done. The
STC is hundred per cent a Government
concern and, I believe, the STC will be able
to do the job. The import of foreign films
will be done only through the STC. This
is our policy.

This is 8 somewhat controversial subject.
Therefore I would like to confine myself to
some of the points that I have been able ta
make. With the exception of films which
are covered by specific bilateral agreements,
all import of films is now canalised through
the State Trading Corporation of JIndia.
Government have set up an agency, namely,
the Indian Motion Pictures Export Corpora-
tion (IMPEC), which is a subsidiary of the
8TC, with the object of developing export of
lodian films overseas,
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SHRI INDRAJIT GUPTA : Not export
only; both export and import.

SHRI L. N. MISHRA :
about the import,

I bave told

SHRI INDRAJIT GUPTA : Though it
is cslled Indian Motion Pictures Export
Corporation, its articles of association make
it clear that it is for both export and
import,

SHRI L. N. MISHRA : That is why we
tried to export films through it but a citizen
of our-country went to the Hombay High
Court and it was sciapped and it could not
do the entire export, We asked the STC to
do import. 1 hope, Shri lndrajit Gupla
will have no objection if instead of IMPEC
the STC itself does the import part of the
job. There arc no two opinions on the
point. We are asking the STC 1o do what
we expected IMPEC to do. Because there
is a legal difficuliy about it, we are doing it
through the STC.

This agency is also assisting the STC to
a certain extent in handling the inflow of
foreign films into the country.

1 will not like to go into the historical
background of it but I will go into the im-
port from the U. K. The agreement in
respect of imports from the UK expired in
1967. This was not renewed until the end
of last year owing to legal complications
arising out of consequential arrangements
between the distributing agency in India and
their principals, Incidentally, UK has so
far been a major importer of ladian films,
India's export of films 1o UK during the
year 1968-69 has becn of the order of Rs.
54,72 lakhs, 1969-70 Rs. 107.46 lakhs and
1970-71 (up to November) Rs. 180.29 lakhs.

I would like to say a word about USA
also. As regards USA, the agreement expired
on 30th June, 1971. At the time of renew-
ing the last agreement in 1967, it was
expscicd that the Motion Picture Export
Assaciation of America, popolarly known as
MPEAA, will be playing its due role in
populatising Indian films in the States and
assigting in the doveioping of an export
market there, Unfortunately, this expecta-
tion bas not materialised. It is also & matier
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of regret that the member—companios of
the Motion Picture Export Association of
America have falled to take advantage of
of the facility of paying 80 per cent of the
cost of acquiring Indian films out of the
blocked funds as provided in the agreemeat,
A suggestion was made by the MPEAA
that they would depule some specialists to
India for selecting films which according to
them would have an audience appeal in the
USA. Though we welcomed the suggestion
the proposal has not been pursued further.

A review of the implementation of the
agreement shows that they have spent an
amount of Rs. 3.81 crores out of (he block-
ed funds in India for approved purposes,
¢. g., for production of films in India and
other purposes, An amount of Rs. 125
crores has been spent on production of
American films in India,

The expectation is that in the event of
productions matcrialising to completion, a
large part of th» residual blocked fund
which now amounts to Rs, 5.17 crores will
be utilised.

In view of the unsatisfaciory implemen-
tation of 1be agreement, Government do not
propose to renew the sgreement with the
MPEAA in its present from, Toere cannot
be any question of renewing this agreement
unless MPEAA shows tangible evidence of a
genuine effort to help promote import of
Indian films in USA. With the lapse of the
MPEAA agreement fulure imports from
USA, if any, will have to be reviewed in the
light of the present policy of canalisation of
imporis through the STC. While determin-
ing the pattern of canalisation, an attempt
will be made within the foreign eachange
resources avaiiable to diversify the source of
import giving due preference (o those coun-
tries who import Indian films with the over
all objective of further expanding our export
to old and new territories.

While on the subject, I would like to
mention that there has been some export of
Indiao films to USA during the last 3 years
mostly for non-commercial showing. Shri
lndrajit Gupta was correct there. Some of
the films which werc exported for cammers
cial showing are “Guide' and ‘Shakespeare-
wals’, Export of films to USA during the
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last 4 years has becn of the followin8
order :

1967-68 Rs. 2.3 lakhs
1968-69 Rs. 4.4 lakhs
1969-70 Rs. 89 lakbs
1970-71 Rs. 9.2 lakhs
(upto Nov.)

The Government do not consider this

quantum as adequate to justify rencwal of
the agreement.

Now, 1 would like to say a few words
about the irade with USSR also in the maticr
of films......

MR. CHAIRMAN : Isit a long state-
ment ?

SHRI L. N, MISHRA : Not a very
long statement, There has been some cont-
roversy about it. A lot of things have been
said about these things, 1 want lo stale
Government of India’s policy in this regard.
There has been some criticism about the
Government policy in regard to import and
export of films. You will appreciate that 1
set ,out Government’s policy in regard to
that.

The other bilaterial agreement is bet-
ween the Sovexport films of USSR and the
Indian Motion Pictures Export Corporation.
The films are imported through the State
Trading Corporation but distributed and
exhibited directly by Sovexport's own
sgency in India, namely, Messrs Sovexport
film, Bombay. Under the agreement,
lodia has the import annually 25 feature
films along with an ecqual number of
documentaries and cartoons, The earnings
from these films are credited to the rupee
ciedit account of USSR after deducting
the expenses of their ilms, As a measure
of reciprocity, the Sovexport Film has to
buy Indian films of a minimum value of
Rs. 8 lakhs per year,

The ouflow of foreign exchange involved
in thess tramsactions umder the bilateral
agreemeats is confined 1o a repatriation of
Rs. 25 lakhs per aonum in respect of
American films and Rs, ope lakh for
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British films. Earnings in excess of these
firm ceilings are blocked in India.

Coming to exports, the export of Indian
films particularly to Middle East, South
East Asia had shown some decline during
the year 1967-68 and 1968-69, the exports
being of the order of Rs.3.89 crores and
Rs.2.95 crores respectively. Happily this
trend has not only been arrested but
significant progress has been achieved for
stepping up our export of films abooad.
During the year 1969-70, the export has
been of the order of Rs, 4.34 crores and
during 1970-71, exports have exceeded Rs. §
crores. It is expected that at the end
of the current financial year, the figure
might well reach Rs. 6} crores.

A word about export outlook, A new
awareness on the part of the film industry
of the possibilities of exploring foreign
markels has greatly helped in boosting up
the present level of exports. The theme,
the location and the music of the Indian
films are proving increasingly popular
amongst the oversecas audiences, This
overseas audience not only includes people
of Indian origin who are naturally attracted
towards Indian films but also others who
have developed appreciaiion for certain
values in our films, namely, the secial and
cultural content, piciuresque Jocales and
popular dance and music,

The future efforts will be directed to-
wards opening new markets, namely, Africa,
Europe, Canada, USA and Latin America,
It is pertinent to mention that keeping in
view the growing neced of global iclevision
network, special attention will be devoted
to fecilitate the placement of Indian films
major International T. V. networks which
in turn will create an audicnce appeal in
these new markets,

A word about the role of IMPEC., In
order to evable it to devote its eatire
attention to the above important tasks of
expanding export trade for which there js
growing potential, it is necessary to
the IMPEC free from other uspouihilki:i?;
connecied with the import, distribution
and exhibition of films in India for which
the existing traditional agencies are comsis
dered fully equipped,
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The Government have been anxious to
canalise export of Indian films through the
Indian Motion Pictures Export Corporation,
In fact, a decision to conalise export of
films through IMPEC was taken in the
year 19567, but some members of film
fndustry went to the Bombap High Court
contesting the canalisation o rder on the
ground that certain percentage of IMPEC's
share capital was held by private parties
and the policy of canalisation through
IMPEC was thus discriminatory in
character,

In view of the legal complications,
Government was advised by its legal
advisers to withdraw the order of canali-
sation. Canalisation through the State Trading
Carporation which is a 100 per cent Govern-
ment undertaking is under active considera-
tion of the Government,

18.00 hrs.

Under the agreement with MPEAA,
there is & provision for the release of
blocked funds for the renovation and
sotting up of cinema houses in ladia,
Each case is considered on merit. Approval
has been accorded in respect of (wo propo-
sals by Indian parties to set up a cinema
house in New Delhi and another for renova-
tion of & cinema 1n Bombay for advance
of a loan of Rs, 25 lakhs each with 5 per
cent interest in one case and wilhout any
interest in the other case, Government
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took note of the fact that this would help
speedier liquidation of the blocked funds
since the Government does not favoutr
large accumulations of foreign funds in
India. However,, the loans sanctioned
havo not been utilised so far.

A similar proposal was received from
M/S Sovexport Films by IMPEC. The pro-
posal involved an advance of Rs, 30 lakhs in
return for substantial reservation of playing
time for Soviet films, After careful
consideration, it was decided that IMPEC
as a public sector agency should not become
a beneficiary of foreign loan, which would
tend to restrict its initiative. The proposal
did not, therefore, find favour,

The Films Finance Corporation of
India set uy under the auspices of the
Ministry of Information and Broadcasting
is giving sclive consideration to the ques-
tion of creating a small exhibition circut
over which the films financed by the Film
Finance Corporation of India could be
shown.,

1 thank Mr. Indrajit Gupta who has
raised this question and I hope 1 have
answered all the points raised by him.

MR, CHAIRMAN : The Houre now
stands adjourned till 11 a, m, tomorrow.
18.02 hrs.

The Lok Sabha then adjourned till

Eleven of the Clock on Thursday, July
15, 1971/ Asadha 24, 1893 (Saka).
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